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('b) it so, the reasons thereof; and

(¢) when the grant is being released?

THE MINISTER OF EDUCATION
AND HEALTH AND SOCIAL WEL-
FARE (SHRI B. SHANKARANAND):
(a) ang (b)., According to U.G.C,
payment of grants to one JVMGR
College and not (JRM.BM.M.),
Charkhi Dadri in Haryana has been
withheld pending investigation into
certain irregularities, which came to
notice in the construction of staff

quarters built with Commission’s
assistance during the Fourth Plan
period.

(c) Payment of grants due to the
college if any, will be considered
after a decision has been taken on
the report of investigation submitted
by the Punjab University, to which
the college wag affiliated during the
period in question.

Basis for Deciding support Prices of
Agricultura] Commodities

1638. SHRI P, RAJAGOPAL NAIDU:
Wil] the Minister of AGRICULTURE
be pleased to state:

(a) whether Government have
decided to change the basis for deciding
the supporting prices of Agricultural
Commodities by the Agricultural Prices
Commission; and

(b) if so, the details thereof?

THE MINISTER OF STATE N
THE MINISTRY OF AGRICULTURE
(SHR] R. V. SWAMINATHAN): (2)
and (b). Termg of reference of the
Agricultura] Prices Commission have
been modifieq recently., A copy of
Department of Agriculture and Co-
operation Resolution No, 14011/2/78-
Econ. Py, dated 5-3-80 getting out the
revised terms of reference of the
Commission is laid on the Table of the
House. [Placed in Library. See No.
LT-964/807].
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Issue of Lamp Series of Special Postal
Stamps at the Time of Deepavali
Festival

1641. SHRI R. K. MHALGI: Will thc
Minister of COMMUNICATIONS ke

pleaseg to state:

(a) whether it is a fact that the Direc-
tor General of Posts & Telegraphs has





